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Navodaya Vidyalaya Samiti 

2520.     PROF.     VIJAY     
KUMAR MALHOTRA: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to 
state: 

(a) whether under the rules of 
Navodaya Vidyalaya Samiti, there ought 
to be a Vice- 

Chairman and 22 Members in the Samiti 
besides a Chairman; 

(b) if so, whether the Vice-Chairman 
and the Members have been nominated 
in the Samiti; 

(c) if so, when and what are the 
details thereof; 

(d) if not, the reasons therefor; and 
(e) by when these nominations are 

likely to be made? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (KUMARISEUA): (a) 
Rule 2(ii) of the Memorandum of 
Association of the Samiti provides for 22 
Members in the Samiti, including the 
Chairman and Vice-Chairman. 

(b) All the members of the Samiti have 
been nominated except for Vice-
Chairman. 

(c) A statement is attached (see 
below). 
(d) Does not arise. 
(e) The nomination of Vice-

Chairman, 
Navodaya Vidyalaya Samiti is under 
consideration of the Government 

Statement 
Navodaya Vidyalaya Samiti Members of the Society  

(i) Minister in the Ministry of Human Resource Development Chairman Shri Arjun Singh 
(ii) Vioe-Chainnan of the Society to be nominated by the Goveroment Vacant
(iii) Representative  of the Ministry of Human Resource Development Sh. YN. Chaturvedi Addl. Secretary 

Deptt of Education
(iv) Representative of the Ministry of Finance (Ex-offido) Financial 

Member 
Ms. SujataChauhan Financial Adviser 
Deptt of Education

(v) Chairman. Central Board of Secondary Education (Ex-offido) Sh.B.P.Khanddwal
(vi) Director, National Institute of Educational Planning & Administration 

(Ex-offido) 
 

(vii) Director, National Council of rlducarional Research and Training (Ex-
offido) 

Dr. A K.Sharma 

(viii) Commissioner , Kendriya Vidyalaya Sangathan Ms. Lizzie Jacob
(ix-x) Two Education Secretaries of Stale / UT Govts, to be nominated Commissioner & Secretary, Education 
 by the Ministry of Human Resource Development Deptt Govt, of Assam Education 

Secretary. Govt of Madhya 
Pradesh

(xi-xii) Two Directors of Public Instrocuoas or Directors of Education Director of Public Instruction Govt 
 ofState/UT Govts, to be nominated by the Ministry of Human Haryana 
 Resource Development Director of Public Instructions.. Govt 

of Maharashtra 
(xiii-xvi) Foue Educationists/ Scientists to be nominasted by the Ministry 

of
Mrs. S. Chona W.e.f. 21.2.94 

 Human Resource  Development Mrs. Zoya Hassan  for a period Sh 
VisruuRajoria  of three years. 
Sh.Sardul Singh    

(xvii- Two representatives from the Industry to be ironunaied by the Sh.Umesh Babu Patel) 
 of Human Resource Development Sh.Kamal Moattle -
(xix-xx) Two Principais of Navodaya vidyalaya to be Nominated by the Ms.R.Nair
 of Human Resource Development. Sh. k. Sadagopaa
(xxi) Director of the Society (Ex-officio) Ms.NeemNanda
(xxii) Joint Director (Admn.) and ex-officio Secretary of the Society. Vacant 


